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GEmiAL ADilLHISTiiATIVa TRIBUmL JgiBAXJbm Bia.'iGa JkBkhPlM

Qrixainai Application No. 712 of 2002

Jabalpur, this tae of 4Wpril 2003.

Hon'ble Mr, Snanker Raju - Member (Judicial)
Hbn'ble Mr. R.K. Upadiiyaya _ Member (iwdrnnv.)

Smt. Sushila ftindey
Wd/O, late Radheshyara f^ndey
aged about 4 5 years.
Personnel No. 6968175 S.K.
S.T.O, Central Ordnance Depot

jabaipur M-.P, APPLiC'i.Nr

(By Advocate - None)

ViiRSUS

Union of India

Ministry of Defence
Through its Secretary
Raksha Bhav;an Nev; Delhi

Of f icer Incharge
A.O.G Records

Army Ordance Gorps
Records Office,
P.O. Box. No.3

TirraulgheJJ^ P.O. Secunderabad
PIN - 500015 RESPONDENTS

(By Advocate - shri S.A. Dharmadhikari)

(ORDER) oral

By Shanker Raju. Member (judicial)

As the matter pertains to con^assionate appoint

ment and the applicant expired on 0l/0l/2003 no application

for substitution of LR has been moved within 90 days from

uhe date of death and as the cause of action does not lu.

survive, oa is abated and is accordingly

(SHANKER RAJU)
MEMBER (J)
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